TheAbandoned Widows and Single Women (Protection, Rehabilitation and
Welfare) Bill, 2025-Introduced

DR. KADIYAM KAVYA (WARANGAL): Sir, I rise to move for leave to introduce a Bill
to provide for the need based rehabilitation, protective and welfare measures by
the Government for the abandoned, distressed, neglected, infirm and disowned
widows and single women by providing financial assistance, pension, medical care,
housing and other facilities through a Welfare Board to such widows and single
women and for matters connected therewith and incidental thereto.
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DR. KADIYAM KAVYA: Sir, I introduce the Bill.



